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(c) and (d) Do not arise. 

*380. [Transferred to the 16th Dec. ember, 
1985]. 

Expenditure on IRDP and NREP 

f2536. SHRIMATI PRATIBHA DEVI 
SINGH PATIL: Will the Minister of 
AGRICULTURE be pleased to state: 

(a) how much expenditure has been in-
curred so far in IRDP and NREP since the 
year these programmes have been started; 

(b) how much provision of funds ta the 
budget was made for these two schemes year-
wise since these were started; 

©Previously unstarred Question 2265, 
transferred from the 10th December, 1985. 

 

(c) whether any evaluation of the 
achievements of these schemes has been 
done so far; and 

(d) what are the findings of such eva-
luation if it has been made? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVE 
LOPMENT (SHRI CHANDULAL 
CHANDRAKAR): (a) and (b) A state 
ment is attached (Statement-I) 

(c) Yes, Sir.     . 

(d) Summary of main findings of major 
evaluation studies on IRDP is given in 
statement-II. 

As far NREP is concerned, some of the 
States had undertaken evaluation studies. The 
main observations of these evaluation    
studies    attached      (Statement-Ill). 

  



fProgramme Evaluation Organisation, Planning   Commission. 
Institute for Financial Management and Research, Madras   Reserve Bank of India. 
National Bank for Agriculture and Rural   Development. 

:;:Were happy with the IRD assistance. 
§The programme helped push up the average income of the beneficiaries by 82% expressed in 

1982-83 prices. 
 After discounting the income on the basis of consumer  price index  for agricultural   labourers as 

on February, 1984. 
t1'22% at   current prices. 

X JDid not  find any difficulty in the repayment of loan. 
jj§Ojily district-wise figures given . 
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the prescribed norm. There was also no 
coordination between wages paid by   
different  departments. 

9. During the period under study roughly 
50 percent of the funds were utilised out of 
the avatlable provision. 

Wheat lying in the open in Haryana 
2537. SHRI NEPALDEV BHATTA 

CHARJEE: Will the Minister of FOOD 
AND CIVIL SUPPLIES be pleased 10 
state: 

(a) whether it is a fact that massive wheat 
stocks worth Rs. 200 crores are lying in the 
open in Haryana; 

(b) if so, what steps have been taken to 
save the stocks from rains and other vagaries 
of nature;  and 

(c) the reasons for not moving out the 
surplus stocks to other wheat consuming 
States? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI K. P. SINGH DEO): (a) 
No, Sir. The. Food Corporation of India has 
stored only 36837 MT of its wheat valued at 
about Rs 56 lakhs in cover and plinth (CAP) 
in Haryana as on 31-10-85 for want of 
covered storage capacity. 

(b) The entire stocks stored in CAP 
by the Food Corporation of India in Har 
yana are well covered with polythene 
covers and the following further steps 
are taken to avoid damage ta these stocks: 

(i) Stacks are built in dome shape to avoil 
stagnation of water on the top. 

(ii) Proper dunnage is provided under the 
stacks  stored in  CAP. 

(iii) On sunny days, the stocks are pro-
perly  aerated. 

(iv) Stocks, stored in CAP, are pericd-caliy 
inspected by technical staff posted at each 
deport and regular treatment is given to the 
stocks for proper preservation, 

(c) Wheat stocks are being moved out 
of Haryana to other parts of the counrty 
speedily,keeping in view the over all re 
quirements, the constraints of movement an 
availability of storage space. 
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ployment . The net addition to employment 
per worker was 33 days on an average. 

7. The execution of works were 
done through conveners of local bene- 

ficiaty committees but   contractors    often :   
creep in the mark 0f conveners. 

8. In 29 percent of the beneficiary there 
was improvement in the nutritional levels. 

9. There is active participation of 
Panchayat Committee in selection and 
execution of work projects. 

Hi   Evaluation studies in Uttar   Pradesh 
conducted by    state    Planning    Institute, 
 

1. No survey was conducted for ear-
marking the availability of labourer in 
different areas and no action was taken for 
making advance planning for implementing 
the programme. 

2. The selection of works to be taken up 
under the programme was not based on the 
priorities laid down in the guidelines 
prescribed by the Government of India. 

3. Among the works taken up roads got 
the maximum share and in the selected 
districts the expenditure incurred on road 
was from 74 per cent to 100  percent. 

4. There was no proper coordination 
between different departments im-
plementing the programme and furnishing 
of information was unduly delayed. 

5. The works done and assets created 
were not of permanent and durable nature. 

6. No arrangements were made for 
maintenance of assets created. 

7. Works were executed in many cases 
by engaging contractors and middlemen. 

8. Wages paid to the workers were delayed 
in many cases and the minimum wages were 
paid even if output of work by any worker or   
group   of   workers   wts   more than 


